1ged...... /. ... years, belonging to fisssla?4 [a $IWW£
service and presently working asM _'3')7&/\-

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

EresbtsasErDTETESSS

myself, my spouse and dependants*:

A, SEINIE OF MOoVAaD(e AFSCLS
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self T Spouse Dependant-1 | Dependant-2 Dependant-3
No. | Name(S) Name Name Etc. Name
) 2002, . 030
(i) | Deposits in
Banks, Financial
Institutions And
Non-Banking
Financial
Companies !
| (iiiy | Bonds, i i
Debenturas and 5
Shares In b5 |
companies s : l
(iv) | Other financial L0, 20a }
institutions, 5}’?1%]

NSS, Postal 5H3§ G-
‘Savings, LICV' | (! H‘ﬁ!‘)‘;
Policies, elc %34—3( ’

(v) | Motor Vehicles me
(detalls of e

(vi) | Jeweliery (give ' —0 loseon?
details of

ooos R

(vil) | Other assets, |
such as values | !
of claims / }' . {
| |interests | F

i

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means 3 person substantially dependent on tne income of the
employee.




l
also have to be indicated]

stails of Immaovable

Sr.
_Ha.

Description

,..1. L

Salf |

™

Hm Propefties in joint ownership indicating the extent of joint nwnersmp will

F A!'Ipum
: ) l'ume ;

)

=

“Agricultural Land

measurement)
-Curtent market vaiue

- Location(s) :
Survey nuimber{s)
- Extent {Total

|

)

Non-Agricultural Land

| measurement)
~Current market value

Dependant-1 | Utpaﬁéiﬂ-i
__Mame

mf‘

Lui:lltlon(s)
= Survey number(5)
- Extent (Total

(ili)

| number(s)
“ &tem {Total

i

Bulldings (Commercial |
and residential)
Location(s)

Survey /door

measuraént]
Curreﬁf arket

(v}

-

'Mum. 7 Apartrientey”
| etc.
- Location(s)

number(s) {
- Extent (Total
measuyrement)

value

Survey fdoor

Current market

(v)

Others (such as
interest in property)

ATl T

(2)

institutions and gevarAment dues:-

—

I give Hefsin Balaw the duapis ot mw( uamiﬁes r,wqdua to pubtic financial

y v

[Note : Please give separate detalls for ead1 item) Pt

|

1

Description

Home & address of Bonk /

. Financial Institutions(s) /
. Department (s)

(2)

{i) Loans from Banks

] Amm.l'lt uutstarudin-g as
i an . Beparhe bpEadRE

SB1

2 4’1 d’ aﬂﬂ’/;._

(i) Loans from financial
institutions

—

(i) Government Dues:

{a) dues to departments .

dealing with government
accommadation

il

Mu‘&s“ia departients
ﬁr} with sJpply Bf

lihg with supply of
glectritity

‘ﬁé’m th Jeparmenis




—

{d) dues to departments
deaiing with telephones
(e} dues to departments
dealing with government

transport (including
L alrcraft and helicopters)
{F) Other dues, if any

(b} {}) Income Tax including

surcharge [Also indicate | 2033 — &
the assessment year upto
which Income Tax Return | PN — BWL7PK 715¢N
flled. Give also Permanent

| Account Number (PAN)]
(if) Wealth Tax [Also
indicate the assessment
year upto which Weaith e T
_Tax return filed.] et
{iit) Sales Tax [Only in
case of proprietary T | iz
| business] X _
__| (iv) Property Tax s - — g
€.  Personal Detail
GPF/CPF/PRAN No. :- p—,g/g;.ﬂ — 1306 J
Gender - [m | o
Date of Birth - b5l RV |26 | oommrom
Cla -
ss/Group K (ABIC)
Cad - ;
. [ Pasidand |

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service et}

Home District - /\/M

I hereby declare that the above details are true to the best of my

Signature ... Sﬂ;e’”éﬂf % [éﬂﬂﬂ”t_

Mame of Employee: _S. WMW

{
MP& Designation: ....‘ .......... 5‘35%0&370%
mdz/ol/w—"\q/ Departmertt:..%' ’W%/ /)d/‘;’;

.........................................

Note: Please sign each page of the declaration. Asset declaration form
must be in Ad size white paper with computer typed (single side)
in prescribed format.



